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MR. CHAIRMAN: Have you any. 
thing to add? 

SHRI SWARAN SINGH: Nothing, 
Sir, he has not added anything now. 
About the dropping of arms by planes al80, 
I would like to say that there is absolutely 
no foundation even in this. 

19.04 hr •. 

STATEMENT Re: PRODUCTION 
AND MARKETING OF 

COTTON TEXTILES 

MR. CHAIRMAN: Now, Shri Dinelh 
Singh is to make a statement in regard to 
the production and marketing of cotton 
textiles. I find that the statement is fairly 
long. Will he like to place it on the 
Table of the House. 

SHRl SHIVAJIRAO S. DESHMUKH 
(Parbhani): We should be permitted to 
ask questions. 

MR. CHAIRMAN: We see everyday 
that after a statement is made no questions 
are permitteds. 

THE MINISTER OF COMMERCE 
(SHRI D1NESH SINGH): Sir, with your 
permission, . I lay on the Table of the 
House tbe statement that I was proposing 
to make in regard to the production and 
marketing of cotton' textiles. [Placed i" 
Library. See No. LT.1110/68). 

19.05 brs. 

The Lok Sabha tire" adjour"ed till Elev,,, 
of the Clock 0" Thursday, May Z. 1968/ 
Vai8/1kha 12, 1890 (Saka). 
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